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BEFORE THE REG STRAR PANKAJ BHANDARI

Petition(s) for Special Leave to Appeal (O No(s) . 7967/ 2014

RAM KI SHUN Petitioner(s)
VERSUS

STATE OF U. P & ANR Respondent ( s)

(with office report)

Date : 28/08/2014 This petition was called on for hearing today.

For Petitioner(s)

M. Bharat Ram Adv.
M. Prashant Chaudhary, Adv.
For Respondent (s)
M. Kunal Vernma, Adv.
M. Ardhendumauli Kumar Prasad, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

Four weeks’ tinme, as last opportunity, is granted to the
| earned counsel for respondent Nos.1 and 2 for filing counter
af fidavit.
The nane of the | earned counsel for respondent Nos.1 and 2
be updated in the Cause List.
Li st again on 3.11.2014.
( PANKAJ BHANDARI )
Regi strar
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